
HARYANA STATE POLLUTION CONTROL BOARD 
Faridabad Region, Opp. Hewo Appmt. Sector-16A, Faridabad 

Email: b::ipcbrofr@amall.com. Website: www.hspcb.gov.in 

No. HSPCB/FR/2023/ IO 8-o Dated: O~ I 08) 2'1~ 

To 
The Registrar General, 
Hon'ble National Green Tribunal 
New Delhi. 

Sub: Joint Factual & Action Taken Report by Haryana State Pollution 
Control Board in the Matter of Ashok Chandra Gautam Vs Vinod 
Thakur & Ors. OA no. 296/2023. 

In this connection, please find enclosed herewith the Joint factual & action 

taken report submitted through Haryana State Pollution Control Board in OA No. 296/2023 

in the matter of Ashok Chandra Gautam Vs Vinod Thakur & Ors, for your kind 

consideration. 

DA/as above 

Regional Officer 
t' Faridabad Region 

Endst. No. Date: 
A Copy of the above is forwarded to the Deputy Commissioner, Faridabad for 

information please. 

Regional Officer 
Faridabad Region 

Endst. No. Date: 
A Copy of the above is forwarded to the Sr. Environmental Engineer, SWM, 

Haryana State Pollution Control Board Panchkula for information please. 

Regional Officer 
Faridabad Region 

Endst. No. Date: 
A Copy of the above is forwarded to the Deputy District Attorney, Legal 

Branch, Haryana State Pollution Control Board Panchkula for information please. 

Regional Officer 
Faridabad Region 
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5. District Town pl t anner submitted that they were unable to carry ou 

any i ealing/ demolition dri\;k during the month of July-August 2023 

due to Kawad Yatra, flood · in Faridabad and riots in District Nunas 

the police force was deployed for maintaining law and order. Copy of 

letter dated 07.08.2023 of the District Town Planner (Enforcement) is 

Annexed as R/2 

In view of aforesaid facts, it is su1mitted that necessary action against the 

temple building would be taken by the District Town Planner (Enforcement), 

Town & Country Planning Department within next one month or as soon as 

the law and order situation improves in the District Faridabad, Nun and 

Gurugram. 

The Report is submitted for kind consideration of this Hon'ble Tribunal. The 

direction passed by this Hon'ble Tribunal shall be complied with in true letter 

and spirit. 

" $PCB, 
Faridabad 

y~ 
RO, HSPCB, HSVP, Faridabad 

Faridabad 

District Town 

Planner,(£) 
Faridabad 
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